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29. West Bengal Ganga Heritage River Cruise Circuit 2008-09 2042 35
Dooars ( Jalpaiguri District) 2010-11,  Identified

Kolkata Heritage and River-Front Mega
Tourism Project. 2011-12  Identified

Urgent disposal of compensation cases

*53. SHRI BHARATSINH PRABHATSINH PARMAR: Will the Minister of
ROAD TRANSPORT AND HIGHWAYS be pleased to state:

(a) the action that has been taken by the Ministry for urgent disposal of
vehicle accident related compensation cases as on date, as it has been observed
that, in most of cases, drivers of vehicles have expired and their poor families are in
great difficulty for meeting their daily needs and they have no money for litigation;
and

(b) the action that has been taken by the Ministry for removal of
dissatisfaction over very meager compensation in such cases?

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS
(SHRI C.P. JOSHI): (a) and (b) The Bill to amend the Motor Vehicles Act, 1988, which
provided, inter alia, for expeditious disposal of claims by Motor Accident Claims
Tribunals and for higher compensation in hit and run cases and also for revision of
amount of compensation was introduced in the Rajya Sabha on 15th May, 2007. On
the recommendation of the Rajya Sabha, the Bill was referred to the Department
Related Parliamentary Standing Committee, which made various suggestions. The
official amendments made in the Motor Vehicles (Amendment) Bill, 2007 have been
approved by the Cabinet in its meeting held on 01st March, 2012 and the Bill is now
proposed to be introduced in the current session of Parliament.

Completion of Kudankulam Nuclear Power Plant

*54 SHRI TARUN VIJAY: Will the PRIME MINISTER be pleased to state:

(a) the percentage of Kudankulam Nuclear Power Plant that has been
completed and the total investment on the project till date;



